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Item No. 19  Court No. 1 

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

Original Application No. 543/2024 

Raja Muzaffar Bhat Applicant 

Versus 

MOEF              Respondent(s) 

Date of hearing: 30.08.2024 

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON 
HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER 
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER  

Applicant: Ms. Itisha Awasthi, Advocate  

Respondents: Mr. G.M. Kawoosa and Ms. Palak Mittal, Advocate for DC and MC 
Srinagar. 
Mr. G. Arudhra Rao, Advocate for Respondent No. 10 
Mr. Rajkumar, Advocate for CPCB. 
Ms. Nidhi Jaswal Advocate for MoEF (through VC) 

ORDER 

1. The Tribunal is considering the issue of improper waste 

management within the municipal limits of Srinagar resulting in various 

kinds of pollution. The Tribunal by order dated 15.05.2024 had issued 

notice to the respondents and had also formed a joint Committee.

2. The report on behalf of the J&K PCC has been filed and the said 

report reveals the following non-compliance/violation at the instance of 

Srinagar Municipal Corporation:-

“5.  OBSERVATIONS AS A MEMBER OF THE JOINT 
COMMITTEE DURING THE SITE INSPECTION: 

1)&2)…………xxx……………xxx………………..xxx 

3)  There was no arrangement found for collection of 
leachate waste at the site as the leachate 
treatment facility established at the site was 

476



2 

found non-functional and leachate was observed 
to be flowing in the drain leading to Anchar lake, 
which is located around 500 meters from the 
dumping sites. 

4) The green belt provided at the site was found 
inadequate and the condition of the road linking 
to the dump site was also not found good. 

5) During the site inspection of the joint committee, 
some local residents, especially, Social Welfare 
Committee, Zoonimar Srinagar submitted a 
memorandum pointing out therein that the 
dumpsite is posing a severe health risk to the 
residents of the area and requested for addressing 
the issue by immediate remediation of the legacy 
waste and taking of measures for abatement of 
water and air pollution being caused by the 
dumping of waste at the site (copy enclosed as 
Annexure -6).

6.  CONSENT STATUS AND AVAILABILITY OF LAND AT 
THE PUMP SITE: 

Consent to Establish (Fresh) to the plant was granted 
by the J&K Pollution Control Board on 30-06-2017, vide 
Consent Order No. SPCB 416 of 2017 dated 30-06-
2017, for a period of one year in the Red Category for 
waste processing facility at the site:-  

1)  300 TPD segregation plant 

2) 200 MTR refused dry fuel (RDF and Material 
Recovery) 

3) 200 TPD compost plant. 

Land measuring about 902 kanal 10 Marlas allotted / 
transferred to the Srinagar Municipal Corporation, 
Srinagar as per the details given below:-  

S. 
No. 

Quantum of land  
allotted /  

transferred 

Purpose Order No. dated 

1)   517 Kanal 16 marlas  For mechanical composts 
and dumping off city refuse. 

No. REW NDK)/102 
of 1985 dated 27-3-
1985 

2)   385 kanal and 13 
marla 

For expansion and 
modernization of garbage 
dumping site at Achan 

30-03-2011 by the
Deput 
Commissioner, 
Srinagar 

The CTE (Fresh) to the SMC Srinagar for operation 
of the waste processing facilities at the site was granted 
on 30-06-2017 for a period of one year in the Red 
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Category which was valid up to 30-06-2018. Thereafter, 
SMC Srinagar initially applied for renewal of the CTO, 
vide application No. 539399 on 04-08-2018, but the 
consent could not be granted / renewed to the SMC, 
Srinagar on account of the following deficiencies: - 

 The segregation plant was functioning for only 100 
TPD against the input of 450 TPD. Rest of the 350 
TPD of waste was filled in Cell No. 02 without 
segregation. 

 The MRF was found functional but, the air pollution 
control system was found defunct. 

 The leachate treatment plant established at the site 
was found defunct. 

The SMC again applied for consent to operate 
(Fresh) on 27-01-2021 for renewal. However, after site 
inspections by the team of the J&K PCC, the leachate 
treatment plant and air pollution control system at the 
site were found defunct and the facility remained 
continuously in the violations under different provisions 
of Water (Prevention and Control of Pollution) Act, 1974 
and Air (Prevention and Control of Pollution) Act, 1981 
as a result, the CTO (F) could not be granted. 

7.  FINDINGS OF THE WATER QUALITY ANALYSIS 
REPORT CONDUCTED BY THE J&K PCC: 

The Water Quality analysis in and around the 
Achan Dump site was also got conducted by collecting 
samples of water from various locations from nearby 
nallah of Achan Dumpsite, as also from the tube well 
lying within the premises of Achan Dumpsite. The 
samples of water collected were analysed for various 
physico-chemical and micro-biological parameters on 
12-08-2024. 

The Analysis of water samples collected from 
nearby nallah at different locations indicate that the 
quality of water in all monitoring locations does not 
meet the prescribed permissible limit for Class B 
(outdoor bathing organised) criteria in terms of 
parameters viz Dissolved Oxygen, Biochemical Oxygen 
Demand and Faecal and total coliform Organisim 
which indicate inferior water quality in the whole 
stretch monitored. 

The J&K Pollution Control Committee is 
continuously monitoring Anchar lake on monthly basis 
at 5 designated monitoring locations. The test analysis 
reports for the month of July 2024 reveals that all 5 
locations do not meet the prescribed permissible limit 
for Class B (Outdoor Bathing). 

The ground water samples was also collected from 
the Tube well lying within the premises of Achan 
Dumping site. The water quality analysis reveals that 
the ground water is contaminated near the dumping site 
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(Copy of water analysis report is enclosed as 
Annexure 7).”

3. The report further reveals that repeated notices have been issued 

by the RO, J&K PCC to the Commissioner, SMC but there is no 

improvement in compliance of the norms. 

4. The Member Secretary, J&K PCC, present virtually, has submitted 

that the report of the joint Committee is almost ready and a copy of the 

draft report has been sent to respondent no. 8, Deputy Commission, 

Srinagar but no response from him has been received till now. Learned 

Counsel appearing for respondents no. 8 and 9 seeks two weeks to file 

the reply. In that reply, respondent no. 8 will also explain the reason for 

keeping the draft of the joint Committee report to himself and not 

finalizing/signing it. It will be open to all the other respondents to file 

their response by way of an affidavit within four weeks and rejoinder, if 

any, can be filed within two weeks thereafter. 

5. Learned Counsel for respondent no. 10 submits that the reply has 

been filed today. He is directed to supply a copy thereof to all the 

concerned parties. 

6. List on 12.12.2024. 

Prakash Shrivastava, CP 

Sudhir Agarwal, JM 

Dr. Afroz Ahamd, EM 

August 30, 2024 
Original Application No. 543/2024 
SN. 
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Annettttt* - |

Jammu and Kashmir pollution Controt Committee
i;ffi'*?[iy"1ii:ffi',1 :BTBH Il Shffi'3fuo#, ,,0 oo,

T et - 0191.24t692t, mait . mombcrsecr0faryjkspcb@gmait.com

:(3

Member Secretary

J&K PCC
Copy to the:-

7. The Deputy Commissioner, Srinagar for information.

Kindty refer to the subject captioned above and to submit that the Hon,ble NGT, principat

xiJjl;xl- 
Delhi in the aforesaid oA vide its order dated 7s-05-2o24issued fouowing

"9'To oscertain the correct factuol situotion, we constitute o Joint committeecomprising of the representative of the Member secretary cpcL, the representotiveof Nationol wetland committee, MoEF & cc, Deputy commissioner, srinagar ondMember secretory' J & K Pcc. The Deputy commissioner, srinagar will act as nodaldgency.

70' The toint committee witt visit the site, ascertoin the correct ground position ondthe extent of pollution caused by the illegat dumping ot the tondfilt site in question,consequentiol health hozard created by it and arso suggest remediol measuresincluding setting up of woste processing focilities to zero down tandlilt ond suhmitthe report before the Tribunal within eight weeks e-mail ot judiciat-ngt@gov.in
preferably in the form of searchabte PDF/ocR support pDF ond not in the form oflmage PDF."

It is therefore, requested to nominate representative of the centrat pottution controt
Board, New Dethi, as a member of the joint committee constituted bythe Hon,bte NGTand name
& contact no. of the said officer may kindty be communicated to this office so that date for joint
visit with a Deputy commissioner, srinagar could be finatized.

The Member Secretary,
Central pottution Control Board,
Parivesh Bhawan, East Arjun wagar,
New Dethi

No:JKpcc/NGr/oAs4s/as8- gg9 
Date:- ol-ot-zoza

sub:- Hon'ble NGT order dated ts-as'zo2'in o.A No. s43r2024ti*ed RaJa Muzattar BhatvtsMinistry of Environment, Forest and crmate change (MoEF&cc).
Sir,

Your faithfutty,

ron.n,n#sklf,ftnif
tn->+

C
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An, eTuszt--\
Jammu and Kashmir pollution Control Committee

Parrvesh Bhavan Forest Complex ll Srtf Facforv RoaOTranspon Nagar, Jammu. 1BO 006 ll niro"gh. S'r,ralar t90 008
'tet . 0'l9t-247692/, mail - membersecretary,kspcb@gmarl.corn

Joint Secretary,
Wettands and Lakes,
Ministry of Environment ond Forests, Climote Chonge,
Govenlment of lndio,
New Delhi.

No:JKPCCiNGT/OAI$/26L- 262 oate:S -07_2024

Sub:- Hon'bte NGT order dated ts'os-2o24in o.A No. s43t2o24 tifled Raja Muzaffar Bhat
v/s Ministry of Environment, Forest and ctimate change (MoEF&cc).

Sir,

Kindty refer to the subject captioned above and to submit that the Hon,bte NGT,Principat Bench, New Dethi in the aforesaid oA vide its order dated 1s-os-2o24issued
fottowing directions:-

"9' To oscertoin the correct foctuol situation, we canstitute o loint Committee
comprising of the representotive of the Member secretory cpcB, therepresentative of Nationar wettond committee, MoEF & cc, Deputy
commissioner, srinagar ond Member secretary, J & K pcc. The Deputy
Commissioner, Srinogor wiil act as nodol agency.
70' The Joint committee witt vlsit the site, oscertoin the correct ground positlon
and the extent of potlution coused by the itlegat dumping ot the tandfitt stte inquestion, conseguentiot health hozord creoted by it ond olso suggest remedial
medsures including setting up of waste processing focilities to zero down tandfitt
ond submit the report belore the Tribunot within eight weeks e-moil ot judiciat-
ngt@gov'in prelerably in the form of searchable pDF/ocR support pDF and not
in the form of tmage pDF.,

It is therefore' requested to kindty nominate representative of the Notionol wetlondcommittee' MoEF & cc, as a member of the joint commiftee conslituted bythe Hon,bte NGTand name & contact no. of the said officer may ptease be communicated to this office so thatdate for joint visit with a Deputy commissioner, srinagar coutd be finatized.

your faithfu[y,

(Gh,,,E##hf^;t
Member Secretary 1

J&K PCC '7 ' 4Copy to the:-
7 The Deputy Commissioner, Srinagar for information
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712124,2:27 pM

1 message

Gmail.Fwd:NominationintheNGTMatterofoANo.543i2024:Raja**"W

Member Secretary <membersecretaryjkspcb@gmail.com>

Fwd: Nomination in the NGT Matter of OA No. 543/2 024; RajaMuzaffar Bhat VersusMOEF&CC

[11Uer Secretary <membersecretaryjkspcb@gmail.com>
I o: anuradha pcb <anuradhapcOOgmlll;;; 2 July 2024 at 11:56

Regards
Nikita Grover
Scientist-gftnJft6'-g
C e n tra I Po I I u t i o n C o n tro I B oa rdrfrftg q-{qq fu?uf dtd
R e g i o n a I D i re cto ra te, C h a n d i g a r h/etfiq T+eqrdq qd ria
copy to: Member secretary, J&K Pollution control committee, Jammu, for kind information and necessary actionplease.

-l 9.A. No. 543_2024.pdfJ 341K

_---- Forwarded message
From: Nikita Grover <n,krLq cpctr@gov irr>
Date: Mon, 1 Jul2024 at 1g;05

i,fA.:"!_,!,'e]i",#,[:Jff]#:::::1,.:f;;,:43t2024;Raja 
Muzaffar Bhat Versus MoEF&cc

3iff?X"J^T?;[S?;I*1a",rc',gffig,#T?::1""ff:?:il::g::";:t"6bersecretaryjkspcb@smai,com>,

Sir/Madam,

Thls has reference to the NGT Order datec
543t20i4 

' 
R"r' iil;"rrar Bhat t";;;."M*otffilii:liff:,#'1ffffifl 

^ltllT#:[::iJf,'J'iffi$if;XT::ii"
committee comprisins.of tlg r"Gr"it"iilJ 

"itnJ 
ilffi;i #lretary gLcB, the representative of Nationarweuand committee, ilroEF & c'c-, D;;jv'crrrLl;;;; s;dar and Member secretary, J & K pcc.

ln this regard' I am dire-cted to inform you that Dr. Narender sharma, Director/scientist,F,, cpcB, RD Chandigarh(Mobile: 98140?4j77; Email; 
";,.*;l;;t;i.1,:l.n.ggor.in !is nominated as the representative of Memberiiffii?l*:Siil: llil: "t 
c",;itt"; ionstitutedriin" rio,'or" r,io,i,,iLl,'i,,",fllno,, be contacted direcry ror

https ://mail. google.c oml maill u lO I ? ik=976e96g5be&view=pt&search
=alr&permthid=thread-f: tg033g013539't5g45 7g%7Cmsg-a:r248g4g342342367

1t1
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File No. W1612024'V{TL
Government of lndia

Ministry of Environment, Forest and Climate Change
(Wetlands Division)

lndira Paryavaran Bhawan
Aliganj, Jor Bagh

New Delhi-110003
Date: 05.07.2024

OFFICE MEMORANDUM

Subject: OA No. 543t2024; titled as Raja Muzaffar Bhat vs. MoEF, before NGT-

Principal Bench, New Delhi-constitution of commiftee regarding.

This has reference to the order of National Green Tribunal (NGT) dated 1Stn May 2024

(a copy is enclosed). ln the said order, it is directed that'

To asceftain the conect factuat situation, we constitute a Joint

Committee compising of the representative of the Member Secretary

CPCB, the representative of National Wetland Committee, MoEF & CC,

Deputy commissioner, srinagar and Member secretary, J & K PCC. The

Deputy Commissioner, Srinagar will act as nodal agency.

The Joint Committee witt visit the sife, asceftain the conect ground
position and the extent of pollution caused by the illegal dumping at the
tandfitt slfe in question, consequential health hazard created by it and
also suggesf remedial measures including sefting up of waste processing
facilities to zero down landfill and submit the report before the Tribunal within eight
weeks e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR Support PDF and not in the form of lmage PDF.

2. ln view of above, Prof Sanjay Deshmukh has been nominated as representative of
National Wetlands Committee (NWC) as the member of the Joint Committee.

This is issued with the approval of the competent authority.

ar Ratti)

Scientist D

Page 1 of 2
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finnef<u*5
.rffffir

d{b/
GOVERNMENT OF JA.IYIMU AND KASHMIR

oFFICE OF THE DEpUTy COMMTSSIONER / DISTRJCT MAGTSTRATE
SRINAGAR

Email: dSper:jp-(1tlq}t, Phone No. O194-2477033 I 2472580

Meetine / Site tn SDE ction Notice

Sub:- Hon'hlc NGT Ordcr datcd l5-05-2024 in O.A No. 543/2024 titled Raja Muzaffar Bhat

V/s )Iinistr-r' of Environnrent, liorest antl Climate Change (MoEF&CC). Notification

[or tl:rte ol'thc nrcc(ing antl sitc inspcction - thcrcof.

Whcrcas. tlre I'lon'ble NCIT, Principal llcnch. Ncrv Delhi in the aforesaid OA vide its

ordcr date d l5-05-2024 directcd as under:-

"9.To a.rcerlain the correcl factual sittroliott, we conslitute a Joint Committee

contprisitrg trf the represerrlotive of the Memher Sccrelary CPCB, lhe representative of
,\'ationul ll'etlqnd {)omnriilee, ttoEF & CC, Deputy Commissioner, Srinagar and

.llemher Secretury,, J & K PCC. The Depaty Contmi.ssiotrer, Srinagor will act as nodal

o8e,tcj"
10. The Joint C'ommittee will visit the site, ascertoin the correct ground posilion and lhe

extent oJ pollution caused by the illegal dumping at the landfill site in questiort,

cortsequerrtial heotth huzard crcated by it and also suggest remedial measures including

setting up of wflstc processing facilities lo zero dowtt landfill and submit the report

haJore the Tribunal *,ithitt eight neeks e-moil at judicial-ngt@gov.in preferably in the

fornt of seorchable PDI?/OCR Supporl PDF and not in the form of Image PDF."

Whercas, the rnatter was taken up with the Central Pollution Control Board, Nerv

I)e lhi and National Wetland Conrmittee, MoRIr&CC for nomination of their representatives

irs nre nrtre rs ol'lhr .loint (lclrnntitLcc constituted by thc Hon'ble NGT.

\\/hcrcas, the Central Pollution Control Board, New Delhi, vide mail dated I't July

202"i n6minatcd Dr. Narender Sharma, Director/Scientist F, CPCB, RD Chandigarh as

the representative of Central Pollution Control Board, Nerv Delhi and Govt. of lndia,

MOEIr&C(], Wetland Division vidc No. W1612024-WTL dated 05-07-2024 nominated

[)1rf. .Sanja1, Deshmukh, l)epartment of Life Sciences, University of Mumbai as

representative of the National Wetland Committee as members of the Joint Committee.

Accordingly, follorving members ot' joint committee are requested to attend a

rnceting in the officc of the Deputy Commissioner, Srinagar on 15-07-2024 at l2:00

4
l

GElcu,rsoanner
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' Nornr ' -bc lttllorvccl by a sitc visit ol'the.ioint committec at AchanLandfrll,Site, Srinagar,-
, as directccl iu thc iilirrcrncntionctl orclcr olthc I-lon'blc NGT.

Prol. Sanjav Deshrnukh, Department of Lif'e Science, Mumbai University.
Sh. Ghanslrum singh. Mernber Secrstary, J&K Pollution Control Committee,
f)r. Narcntlcr Singh. Dircctoriscientist I;, CPCII. RD Chandigarh.

a--"/ 6A'e,.7\
Deputy Commissioner,

Srinagar

No: - DCs/DDllA/Thqi24le6S(- 5)
Dated: - C -07-2021

Copy to the :-
l. Chairman J&K, Pollution Control Committee for information & necessary action.

2. Commissioner SMC, Srinagar for favour of inlormation

3. All Visiting membcrs lor infonnation and necessary action.

4. SSP Srinagar, for lavour of information and necessary action.

5. Tehsildar Eidgah, lor f'avour of information and with the directions to prepare a

brief regarding the site for ready reference of the visiting committee.

1

2

$p cu.scanner

t
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SOCIAL IIIDIEARE COMMITTEE
ZOONIMAR, SRINAGAR

aef.uo....$..!1..--..9H.Crl>oz'\

To:

radius.

Memorandum:

Doted... >Ery

The Joint Committee Framed by Hon'ble National Green Tribunal '

Subject: Urgent Need to Shift the lllegal Gadcage Dumping Site which

causes Tremendous hi;"[h i;;;ros io a tocaiity living within 10 Km

Respected Members of Joint Committee'

I am writing to bring to your immediate attention the pressing issue of

illegal garlcage dumpini in- itnn"n gl!t:^lli"h is posing severe health

risks to the residents, Despite numerous compraints, protests which turned

ugly and killed two ."O:'flt"O n"tO*9111"-;ituation remains unchanged'

it is imperative that tn"'6o'Lin'ent lakes-prompt action to address this

.rtt'Ui 
"ftitting 

the site td some feasible location because:

*TheselectionofthisDumpingsiteitselfisunscientificbecauseno
taw attows conversion of a wetland into garbage dump'

" The conversion of anY area to

watertableis below 10 meter, the

away from residential area. * Also that

agricultural land that toxicates the gro

cuttivation and other activities'

dumping site is possible only if the

tand lJbarren / waste land and is

the dumPing site is Placed in mid of

und water and soil making it unfit for

Y socialweffarecommitteezoonimor@gmoil,com

e, senszetse 

f 
,noartl 1t 1 f 

T,,trtrqtop soc i o I w e I la re c o m m i lt e e z o o n i m d t

A

Regd.No.- J&K. 79oo77, zddibal constituency, word I

I setoszats4
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SOCIAT WETEARE COMMITTEE
ZOONIMA& SRINAGAR

Regd. l&K. 79OO17, Zodibol Constituency, Word I

a 
"r. 

u o..{.ke.5. N.c / I v *,*.... l.{/.1. 1.w.....

* The dumping site is originatly a heritage site Bagh - i- Shugufa which

should have ueen pioie&ed and Rrese.rved under Ancient monuments

,nO arcna"ological sites and remains ac158

*lllegalgarbagedumpinginAcha.n.hasledtoasignificantincreasein

""n."i 
-- i"e, ind othir hlafth problems among residents.

t The dumping site cannot be properly managed because^it is on

weland and Oois n-ot tuifit tne pre-requisites for dumprng site The Seepage

coming out from tne garUage 'io'"t 
into the water bodies like Anchar Sar'

sind River to Jhelum anoio famous sweet water lake the wolar lake as

*"iL it 
- 

causes pollution and environmental hazards

*ThousandsofKannalsofagricultural|andnearthesitehasbeen
rendered waste due to ieeping of-contaminated water from the site which

passes in to this land.

* Residents have time and again complained about the foul smell'

contaminated water "orr.". 
ani breeding of disease-carrying insects

but have never been heard.

Our Simple Demands in this regard are :

# lmmediate closure and removal of the garbage dump'

# Provision of alternative waste management solutions for already

accumulated waste.

# Strict enforcement of environmental laws and regulations'

Y soci a lwe lfo reco m m ilteezooni m o r @ g m o i l. co m

C auos2sts4

I getoszatst

@ sociolwe

@ socialwellorecom mitteezoon i mor

€M.wr,
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SOCIAL TryELEARE COMMITTEE
zooNrMA& SRTNAGAR

l&K. 790077, Zodibol Constituency, Wdrd I

,a. n 
"..$t 1. *9v!. t l.ry Doted. I 2,.,L|

,

Werequestapromptresponseandactionplantoaddress.thiscritical
issue. Please acknowledge receipt of this memorandum and inform us

about the steps taken to resolve this matter'

Sincerely yours

Y sociolwefforecommilteezoonimor@gmait.com

e, gefiszetse

9870528754o
o
@ soc i o I w e I lo r e co m m ilte e zo o n i m o r

Regd.No._

@Bb\;,
488



A nna*uo*-7

J & K Pollution Control Comrnittee
Shickh-ul-Alnrn ('onrplcx Raihagh Knshmir

Watcr oualit'r' sscssmonl in nnrl nrorrntl ,\ ch C I)rrnTn tn s Sitc

In ctrnrpliancc to thc dircctions rvatcr sanlplcs wcrc collcctetl on 12/08/2024

fronr val'ious locatipn ll'ont ncar by nallah of Achcn Dumping Site 'The

descriirtion of satlrpling locatiotts is as ullder:-

I .S 1:UIr strcant ol" Airva Bridgc

3.S2=Ncar di sclrargc poitll ol' 1t umpir) g stitt i(),1

3.S3:I)qru,n streattt ol'Airva Ilridgc prior its crrtry inlo Anchar lakc '

J.he water samples clf the aforenrentioned locations tvcrc unalvscd tur r'*ritrLls

physico_cheinical and Microbiological pararneters. The \\'ilrer quillity unulvsis diltr

is enclosed as Annexurc-l'

.fhc arrulysis ol'sar,plcs cullcctr:r.l li'orrr Nuirr bv Nirlltrtr rit tlil'ti'rctrt lttcittttrtts

inrjicatc rrrar watcr in a[ Moi,tori,g roratiorrs d.cs not 'lcrt thr prescribed

perrnissilllc lirnit lbr ocltass ll' (orrt tloor tlathi,g orgrtrtiscd) r":riteriit itt tenrts

Wat$l qusllty molntorlng locatlon ln 8nd &round Aclran dumplng tllo

I

*
d

489



permissible limit for 'Class B' (Out door Bathing Organised) criteria in terms

of parameters viz Dissolved Oxygen ,Biochemical Oxygen demand and feacal

and total coliform Organisms which indicate inferior water quality in the whole
stretch monitored .This can be attributed to addition of deleterious waste into
the water body' It is noteworlhy to mention here that during the inspection the
drain emerging frorn Achen durnping site carying leachate was plugged as new
drain is under construction.

Besides J&K Pollution Control Committee is Continuously monitoring Anchar
lake on Monthly basis at five designated monitoring locations . The test analysis
report for the Month of July,2024 is enclosed herewith as Annexure 2, The test
analysis report reveals that all five location do not meet the prescribed permissible
limit for'Class B' (Outdoor Bathing Organized) .

The ground water sample was also collected from the tube well lying within the
premises of Achen dumping site .Water quality analysis annexed herewith as

Annexure 3 report reveals that the ground water is contaminated near the dumping
site.

Submitted for favour of information and further necessary action.

NO : - PCC/ROIVLab,CoordiAD sitel 24 -25 I 3 g

Dated:-1910812024

--[p,,*\\
Lab Coordinator

Srinagar
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'lc$ l( I'ollu tion Control Corn mittcc
lltjlxr gh, li rin n gnr I(nshlnir

Ar,.nq-x* 
1

+*Jb
Lab Coordinator

h|h--hs-\-It,
t'. t

r All values are in rngl/l Except pH ,te mperature .Turbidity and conductivity.
i Feacal and Total Coliform done by Bio Lab.
} Oround Water samples were also collected from the Tube well lying within the premises of Achan
Dunrping Site.

l.Lorntiolr Ncur Achllr Dunr ,l Sitc
t2-(J$-2$242.Datc of Sunrplc

s.Nc Parameters Up Stream
of Aiwa
Bridge

Near
Discharge
Point of Pump
Station

Down Stream
of Aiwa Bridge
Prlor its entry
into Anchar
Lake

Prlmery wrtcr quallly
crittrie for l3tthing I
clasr I})

I Air Tcnr turc oc 3l.s 30 3r

2

tttcr cnrpcritturc
l)
c

)<', 2(t.2 26

3 pll 7.t5 7.t 7.12 6.5 .8.5

4

Conductivify
ps/cm3 139 -18 r "r33

5 T.D,S 201 224 198
6 Dissolvcd Oxyg", 1.2 I.l 1.6 >5mg/l

7 C.O.D 88 96 80
I B.O.D l4.ti 17.2 t3.2 <3mgll

9 Phosphate ( Po4-P) 0.722 0.867 0.8r4

IO

Ammonical
Nitroge n

(r,09 6.102 5.568

ll Sulphate 3r.66 3r.til 32.1r
t2 Nitrate Nitrogcn l.{l(r 1.896 1.432
t3 Hardness r80 184 r60
t4 Cnlcium 41.68 47.29 +s.69
l5 Magnessium r 8,46 r 6.05 11.t7
I6 Total Alkalaniq, 168 170 168

t7 Clrlor"ickr 30 36 30
r8 Turbidiry NTU t2 29 t5

19

Total coliforms
After 24 hrs
CF I l/t 00m

52000 74000 6l 000

20

Feacal coliform
count After 24 hrs
CF I l/l00ml

2r000 32000 26000
500 Desirable

2500 Maximum

Sanr nles collected bv

%
-A"rOAnalyzerJ by (

fu/t'"-
aa
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\nl.rrnqf- \

i*5 LTl: [:; "* 1"::l;."i[:lf ;
Shickh-ul-.\lsnr Conrplex Rtjbagh Kashmir

Analysis Report
Physico Chemical Characteristics of Anchar Lake for the Month of ,luly,2024
t2024

-*All Values are in mg/l except pH,,turbidity & Temperature.

Samples collected bY

JAr<

=-fr==\wrz
Pcc

Date of Sam

I/C Water {ib

4^ M ,h.,.*q

S4\iO Sampling spols

E
{
6
3t

€o
o
{
TD

='t,

E-

c,o
=a.co*,
s.

-to
U'

g
o

c)oo
@oo

'o5o
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s
o

3
to
J

=

=o

U,
E€to
o

-o
o:o

C)
D
o

3

=o@
oq

3

-Jo
D*

xo

=

c,
o
1
CLo

1E

c!-

I
Anchar lake: Near
Sangam: ,:1045 25.s 23.6 7.1 45't.0 225.0 1.2 1 15.38 14.8 0.179 't-602 39.99 39.27 17.49 180.0 34.0 5.0

2

Anchar lake:
Central Anchar:

27.1 23.6 7.23 431.0 211.0 4.9 59.22 6.2 0.075 4.362 47.41 1s0.0 42.48 10.69 180.0 24.0 4.0

3
Anchar lake: Sindtr
Entrr': 4043

27.0 18.1 7.27 453.0 226.0 3.0 30.76 4.8 0.145 1.344 46.359 '152.0 36.87 22.5 '194.0 22.0 5.0

4
Anchar lake: Near
Jenab Sahab: 4047

25.6 23.5 7.1 478.0 239 0.5 138.45 15.6 0.751 s.202 3S.39 180.0 36.87 21.38 206.0 40.0 3.0

5
Anchar lake: Near
SKIMS Soura: 4046 25.3 23.6 7.13 448.0 227.0 0.9 76.92 7.2A0 0.635 2.226 36.36 168.0 40.08 16.52 170.0 40.0 9.0

Primary wa(e r quelit) criteria for
Bathing { class B)

6.5.8.5 >5mg/l <3mg/l

v
Analyzed bY

170.0
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Nn*ey*b
........-. =,'".f|.tlit'3ligirEi*lil)rrGilru,

| , <.. <

J&K Pollution Control Committee
Rajbagh,srinagar Kashm ir

l.Location Ground Wnter within Achan Site
t2-08-20242.Date of Sanrple

s,Nc Parameters Test llesult
!sr0500 (20t2) Tolerence limit

for Class A (CPCB)Desirable Maxinrum

I Air'!9mpe1a,ture oc 28
., Water Tenrlterature oc l8
3 pH 6.83 6.5- 8.5 No Relaxation 6,s-&.s
4 Conducti psicnr3 1057.0
5 T.D.S 528,0 500 2000 500
6 Dissolved O T} 1.1 6m*ll or more
7 C.O.D 96.0
8 B.O.D 19.4 Zmell or less
9 Phosphate ( Poa-P) 0.516

r0 Ammonical Nitro 7.620 0.5 No Relaxation
II Su 15.45 200 400 400
t2 Nitrate Ni n 2.05
l3 Hardness 466.0 200 600 300
ld Calciunr 96.79 75 200 200
l4 Magnessium 53.94 30 '100 100
16 TotalAlkalan ity 602.0 200 600
t7 Chloride 14.00 250 1 000 2s0
r8 Turbidi[,NTU 57.00 1 5

19

Total coliforms After 24 hrs
CFti/100m 28000

l9
Feacal coliform count After 2rl

hrs CFLl/l00ml 12000 500 2500

z All values are in rngl/l Except pl{ .ternperature .Turbidity and conductivity
i The Maximum permissible limit is given in case the alternative source is not available
i Feacal and Total Coliform done by Bio Lab.

-IR-\
Ana l;'zed bv.1 A

\tr;r
C{'\/D

t--*to
Lab CoordiriatorSamples collected b

+t>
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r _e_,{ Governn'lent of Jan'rnnu & Kashrmlr

ffi J&K State Follutlon Control Board
Wffi office of the Regional Director Kashmir

sPcB 
Sheikh-utk-Atam Complex, Rojbogh, near Government Sitk Foctory, Srinogor-190008

www,ikspcb.in (emaiJ: regionalglipglqlrnllQgmail,com) (Tel 0194-2135911/telefax 23Ll84Zl

1, Cornmissioner,

Srinagar Municipal Corporation,
Karan [tagar, Srina gar,

2. Chief Sanitation Officer, Srinagar Municipal Officer,

3. M/s Khalar! Infra Structune Fvt, Ltd,, Srinagar.

URGENT

No: SPCB/ROKILSILT I i 0'b,-AT Dated: o\-oz-Z-cl4

Subjecil Malfunctioning'of Municipal Solid Waste dumping site at at Achen,

Srinagar.

R{OTTCE

Whereas, no unit can be put in operation without the necessary Pollution control

measures/devices as envisaged under Water (Prevention and Control of Pollution) Act,

1974 and Air (Prevention and Control of Pollution) Act, 1981,

Whereas, it is mandatory for Srinagar Municipal Corporation to take adequate measures

for control of Pollution from its own sources within the premises of Landfill site at Achen.

Whereas, it is mandatory for Municipal Corporation to ensure that no air, pollution

problem or any nuisance is created in the area due to discharge of the emission from the

Landfill site.

Whereas, Municipal Corporation is bound to achieve the quality of effluent discharge

within the prescribed permissible norms.

Whereas, it is mandatory for Municipal Authorlty to provlde adequate arrpngements for

accidental leakages/discharge of any pollutant that has adverse impact on Environment.

Whereas, during the inspection of the site by undersigned along with Scientist and

District officer Srinagar on 1': February 2017 and following observations were made:

1) That, good housekeeping practices were not adopted at the site as the waste

dumped at cell 2nd is not covered with thjn layer of soil at the end of each working

day which results in bad odour at the site.

2) That, out oi three leachate treatmerrt plants only two LTPs were found functional

resulting large qap of leachate generation ard treatntent as one 60 KLD trTP

vuers felumet cfefurrct, thereby seriously corrtpromising the capability of the said

urtit,

o

o

o

0

0

G

V
t'
t.
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3) That, huge quantity of leachate was also found oozing from the 2nd cell in an

uncontrolled manner which gets discharged into premises ultimately finding its

way into public drainage which othenrvise should go into leachate treatment plant

for treatment, Hence is a serious potential health hazard,

4) That, no green belt of suitable plant species has been raised

5) That, Methane Gas Flare installed in the l't cell to prevent the emission of

methane gas into the atmosphere was found defunct thereby becoming a serious

threat to public health,

6) That Eround water pump near dumping site was found defunct, due to

the reason the ground water sample could not be collected from the site.

Therefore, in light of the above, you are directed to explain as to why legal action as

warranted under law should not be initiated within week's positively.

Dr \k
Regional ?

Kashmir

Copy to:

1, Chairman J&K SPCB Jammu for information,
2. Member Secretary l&K SPCB Jammu for information

;.,:;'l

Gd495



Water

Specific Test Pe rformed

nd uctivitY

Total SusPen ded Solids

Range o
Limit of

f Testing/
Detection

against which tests are
performed

tandardTest Method/s
ctf IVxaterialFrpdu
of test

S"No"

-54 lo 2'ition) 251 o-B,APHA
55. 2012

1

pmhos/cm

1 mgll1EdA zSao o, 2-66 to
2012

to21
APHA (22 2Ition) 2540 8,2-64.201

5'-2012itio0n) 2 c,2-6
5-1 to 5-185220 Ed

HA

APHA
2012

mgiL

l5-3025 part 44 1993 Bio - Chemical

Ed0to5 5-EB152.PHA
o4.14-391 ,22"dto4-OC

Oxygen Demand

2012,4500
Ed 2A12.

C oride

ToLal Solids

Solids

DemandOxygen

Demand 5OxygenBio - chemical

3 days al27'c

days at 20"c

P sphate -
2EAP (2

72 to 4-73,-cl B.4-

to 4-155,po a-tsaAPHA 4500 -
tr.d.2012

n) B, 5-40

APHA 45
Ed 2012

Greaseoil 22to

Ed,2012
APHA

O to 4-112,1Tsoo NH. - B&c,4-
22"d Ed,zo12

pH

Hr-N

Cr - e, a-09 to 3-70,

Ed,2012.
APHA

1
I

I

I

I

i

j

I

I

I

I

I iilE

I

i
I

I

to

Z_

mg/t
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A nne*U)-L - I 6

Wt
Government of Jammu and Kashmir

J&K State Pollution Control Board

lt!.n
Winter office: November-APril

Pa rtvesh Bhawa n, Glad n i,

Tra nsPort Naga r, Na rwa l,

lammu. (l&K) 180006'
Ph./Fax. 0191-2476925

Sum mer Office: MaY-October
Shei kh - u I - Ala m Ca m Pus,
Behind Govt. Silk FactorY,

Rajbagh, Srinaqar (l&K) 190008

Ph./ Fax. O 194 -23 1 1 165'

5I'iB

'fhe Cotutnissioner,
Srir-r:tgar Municipal Corpor:rtion'
Srinagar

No.: Spc,rNcr/rr/r t lyil - qL Dt' : / 7t06t20te

Subjcct :- N<ln operation of Leachate Treatment Plants (LTPs) at Achen Landfill site'

Sir,

It has been reporled by the Regional Director Kashmir vide his letter No'

SPCB/RDI(W.Lab/19-20/09 dated 21-05-2019 tirat LTPs at landfill site Achen are

dettrrrctforqtritealongtimeandadvisoriesissuedbytlrefieldofficersoftheBoardatsite

tbr maki,g the same functional have not been properly responded as LTPs continue to be

clefunct. resulting in discharge of Leachate without treatment' '

The Achan dumping site is nearby to the water body of Anchar Lake and any laxity

ip proper treatment of wastes is bor.lrd to effect the environment adversely in general and

the rvater bodY in Particular'

Youaretherefore'directedtomaketheLTPslunctiorralwitlrin2to3daysand

repo( conrpliar-rce, failing which further action warranted under law' including imposition

of environmental cost upol1 Srinagar Municipal corporation shall be taken in light of

Hon'ble National Green Tribr"rnal (NGT) directions in o'A' 606 at yotlr own risk and cost'

Yours taithfulll'

1 L ll
\

(8.M. )tFS
Member Secretar)

J&K SPCB

Copy to the :-

RegionalDirector,SPCBKaslrmirforinformationandtogettlresiteinspected
uguin una sr'rbmit report within weeks time'

\L
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frnn"pta -1 /

:Hr. GoverRnrent ol ,smmu & Nashmlr
ffi .l&K Fsllutlon contrcl eafimitta&.o*Eg omc* oiiH"'n"si"nit DlrGEtorata-Hnchnrlr
ffi *oron-.t-,rr1'ri'Io*pt"r. nFibirh' n."' r;o"'.ntit'it 'iitk Frcttrv' Srinrgrr-lltoi;'i

u:x*iks** o*,n:{Hl*,ffiffi***
Ci:*rr'rrirsion*r
Shlr-', Sri;r;r6.v.

' ,. , .' y', r' r f -t i)r:(d' t i ('1 zt'-e\-
li.r .'\ r. i '

sr;b.i;r: :. {'iir 5 rti t'., tl":::: T; :' : -t:;;; : ::,*;:;;li 
tt" -{ite s!1 (r'

r -..- r i,,!,rrr ,1r.rli.:-riiut) N,^t ' i! r r.tiI U;t-i'n-'
A,! , tL'iii r.,!rrrrr!,lit'rr--

*t'. 
.rr,,,o regard to rii* subjec.t anii rci*rence ci*il above it is to i*rinrate th*' yon: *'*ine

appiic*ri*n si$$ds exsftinsd and it has bcen revealed that dunrping/ land filling is ts}r bell}g

*;lr:-igii *lll as s;:**ili*d u*d*r Solid Wu'stc fu{irnag*mr:nt Ruies' ?$i6' r}^qre{oIq }$u 3re

$gref-r, advisr''d tilat th* Oniine oppli*rrlion w<ier refer**ce car only be proe*'*s*d':*::

rr.ijl.iil;stiotl r.ri defiei*ueies a'i h&s treen pi:inted ou! by cuficenrcd l)istrict crflicerl Llc Sarer

::sb.iliiinglrhichycttrapp}icatiorrshailbeleeom'listldedforslosurcandle6*18a.tr$s.ss

''\iiretl#unc$rrx]esshalit-allorv,whichrnayev*ninclud*levyingofEnvit*arrcr'n!

Ynurs

o'$

Ktrhnrir
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Anne*lrr*- t3
Gorcrnnrcfi! oJ'Jomnu and Kasltnir

.I& K I'}ollution Control Cornrnittee
Jautntu.i:-. J&K l(i ntcr oflicc: N ow n ber-.| p ri I

Ita riva.s I t lll tnv an. 6 I uil t i,

'li'ontporl Nogcu', Nanuil,
,lantnru. (l&K) It0006.
|'}h.. l;o-\. 0 I I l -? 1769 : i

W,&*ffryw
PCC

S ununer Ollice : l'I aY-O clo be r
Srcikh-ul-Alau Canpus,
Behind Govr. Silk [;octory,
llqjhagh, Srinagar (J&K) 190008

Ph.:t:'ox. 0 I 91-23 I I I 65.

a,

I nr a i I : r n e nr be rscc reta r1'j hspcb@gnra il.cont

The Mernber Sccretary,
Central Pollution Control Iiloard,

Delhi - 110032.

No:- JKPCC/ LSJ/338/ lttfi-E! Date:- | 6 -og-z0zt.

Sub:- Direction under Section 5 of the Environment (Protection) Act, 1986 for
enlbrcement of Provisions of Sqlid Waste Management (SWM) Rules -
20r6.

Ref:- i) No. B-l 1 0 I I /UPC- ll/M SW (Directio n) 2020-2Ll 4135 dt. 30-07-2021.

i i) No. li- I I 0 I I / tJ l'C- I I / vl S W (Di rectio n\ 2020-Zt I L5329 dt. 27-01 -2021

Sir,

Kindly refer Centlal Pollution Control Board sommunication numberc under

referense regarding subrnission of intonnation on biomining of legacy waste as per

fonnat.

In this regal'cl, the inlbnnation on the prescribed format of CPCB is herewith

enclosed, as received fi-orrr Housing and Urban Developrnent Department, J&K, for

favour of intbrmation atrd necessary action, please.

Yours faithfully,

ts
g zrll

(8.M. ) rFS
Mernber Secretary
&K PCC, Jammu

Copy to the:- P,A to Chairman lbr intbnnation of the Chairman, J&K PCC, Jammu.

Encl:- Foruratas receiveti l'rotl HtlDD.

505



Housing ond Urbon Development Deporlmenf
Direcllon under seclion 5 0f the Environment (Protection) Acr, 1gg6 for enforcemenr of provisions of sorid wosreMonogemenr (SwM), Rures-2o16 regording bio-mining of legocy woste.

Deporrrnent wise informotion for remediotion of regocy woste dumpsites

Departrnent Narne of
the City

Durnpsite
loca tion

Quantity of
waste al

durnpsite (T)

dum

Is fresh
waste slill

being
durnped at

the

Ifyes,
Quantity of
waste being

durnped
(TPD)

Has remediation of
legacy waste done

(yes,/No/under
consideration)

If Y/under
consideration-
please Attach
Action Plan

Has disposal of
legacy waste

been planned in
accordance with
CPCB guirtelines

/N

Has leachate
management
system been

provided (Y/N)

Srinagar
Municipal

Corporafion
Srinagar Achan 9.50 lac MT Yes 400-4s0

MT/day

The DPR prepared
by SMC has been
sent to Chief
Engineer,
Mechanical for
technical veftins.
before accord ;i
AA. ]

Under consi

Enclosed as

Annexure A Yes Yes

C ration

Jarnmu
Municipal Jammu Bhagwati

Nagar
1.20Lac

Ton No No In Prog"ess Nil Yes

Directorate oi Urban Loczrl Bodies, Jammu

Katra Tan-Talab Yes 35 Under
Yes YesSamba Mandhera

Yes 4.7 Under
considerati Yes YesBhaderwah Dhranga 5000 Yes 1.5
consi deration

Under
Yes Yes

--T-

Director,
Urban Local

Bodies,
Jarnmu

Kathua
n

Pattan
Yes 20 Under

consideration

Action PIan
enclosed as

Annexure - A2

Yes Yes

Page | 1

I

No Leachate
found

69000

2t 5a0

5000
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Directo rate of Urban Local Bodies, Kashmir

Anantnag Donipawa 50000 Yes 50 NA Yes No

Bijbehara

Kerkadal
Bijbehara
(Zirpara)

I 5000

Yes l5 15 NA Yes No

Pahalgam Sarbal I 500 NO 0 NA Yes No

Baramulla
Jetty

Khawajabagh
W. No.2l

20000 Yes 30 NA Yes No

Kunzer
Near Sumo

Stand
Kunzer

r500 Yes J NA Yes No

Kulgam
Lirrow
Kulgarn
(J&K)

15000 Yes l8 NA Yes

Yes

No

Parnpore
Galander
Pampore r0000 Yes 12 NA

Shopian
Sofananrnon

near DC
Olfice

I 0000 Yes 20 NA Yes No

I)irector
Urban
Local

Bodies,
Kashmir

Total 148

Yes, DPR has
been forrnulated

Page | 2

I

No

I23000
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Governmenl of Jamrut and Kashnir

J&K Potlution Control Committee
JnmmuJ&K lfintc r ollic c : N o ve mbcr-APr ll

I'onvcsh Blu*on, Glslni.
l'rawptrt Nagar, Nwal,
.lannu. (J&N 180006.
Ph. FN.0l9l-2.t76925

Summcr Olfice: l$ aY-(ktobcr
Shcikbul-Alm CanPus,
Behlrrd GoYl Siil( FoclotY'
Rojbagh. Srimgar (J&K) lgOW
Ph., Fu. 0191-231 I 165.

email: mem

District Collector,
(Deputy Commissioner)
District

No: IKPCCiLSv22lBtl tat- 3oL Dt,'S:-06-2022'

Sub:- Directions under Section 5 of Environment (Protection) Act, 1986 for

implementation of the Solid Waste Management Rules' 2016 'regarding Fire

Incidents at MSW DumPsites.

Ref.:- CPCB directions no. cP-99 ]I43I2021-IrPC'II-HO-CPCB-HO/I569 dt'26-5-2022

Sir,

Kindly refer ro CPCB directions dt. 26s May 2022 on the referred subject, you are

advised to ensure integrating solid waste dumpsites on-site Emergency plans with the existing

off-site District Disaster Management Plans in respective Districts prepared by local

authorities in compliance with Rule 14 of The Manufacture, Storage and Import of Hazardous

Chemical Rules, 1989.

Matter Urgent.

Encl: CPCB directions dt. 26tr' M:ay 2022

(Dr MK)
\ , Member Secretary

\Yrr Poflution Confrol Committee

Y V- rammu

1r/

The Commissioner/Secretary to Govt., Forest, Envitpnment and Ecology

Department, Civil Secretariat, Jammtr/Srinagar'

Regional Director, PCC Jammu/Kashmir.

PA to Chairperson for kind information of the Chairperson JKPCC Jammu'

Copy to :

l.

2

3
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Goventrent ollonumt and Kahrdr
J&K Potlution Cortrol Committee

Jemmu 
:#ff:,m,,y#y:,*,
SehwlGotL '\''Il liIdl4{l '

Raiba*h' :niruEar (l&K) l')ol'l)ir
Ph'' I:s ol91-2J l I l t'J'

JArK

ffiffiffi$\ty
PCC

ln/.t* oilice: N or(mb.?'APrll
Pori w th Elara n 6l adtt t.

l'ruqslnr t Ndg,r. Yantal,
Jomnut. (JllK) 18tfi06
t'h. l:N ill9lia;692s

cmcil:

(

a) Commissioner,
Jammu MuniciPal CorPoration,

Jammu.
b) Commissioner,

Srinagat MuniciPal CorPoration'
Srinagar.

c) Director,
Urban Local Bodies,
Kashmir.

d) Director,
Urban Local Bodies,
Jammu.

No: rKpcc/Lsv22l$Bl >[t-a]8 Dt:]s06-2022'

Sub:- Directions under Section 5 of Environmelt (Protection) Act' 1986 for

implementation of the solid waste Management dules, 2016 - regarding Fire

Incidents at MSW DumPsites'

Ref.:- CPCB directions no. cP-991143:2021-uPC-II-HO'CPCB-HO11569 dt'26'5-2A22

Sir.

In Compliance to directions issued by Central Pollution Control Board under Section

5 of Enviroflment (Protection) Act 1986. You are advised to immediately address the

f'otto*ing issues within your jurisdictions'

1. Conduct comprehensive risk assessment studies and accordingly prepare

detaited on-site Emergency Plan for each dumpsite located within jurisdiction

addressing the following issues:-

N
a) The onsite emergency plan to cover potenlial risks / emergencies lue la Jire'

obnoxious /ltammable emissions, odour, vector botne diseoses, rodents, bird

nuisance, setrsonal affecls i.e. summer / winter / monsoon (rainy seototr) ottd

all other polential risks at lhe dumpsites'

b) The onsite emergency plans to address the worst possible cilse sccnarios

preferably using approprtare risk assecsment softwares covering {ny 0'' oll oJ

the potential emergency issaes / scenarios cited ohove'

c) Tlte on-site emergency mdnagement plan to coler ti*eli- fi-l.tected

geographical area includittg populatiott, flora & fauna in untl around lhe

Y

# orust r(ltttltrl'tln Scfll llt
{"lir.i'-'5i*{U) ,- -' lf00

. . r rer Pl * r

:P.UJ
tu,i- r,;

I t

w dumpsites.
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d) The on-site emergencJt plan to contain detailed remedial meusures both

hardware and solware based for mttigating variot/A. emetgency situafions'

which shoutd finally be available with respeclive contal rooms and on-site

emergenc!' notice boards,

2. Implementution on priority interim measures listed below titt the linv ort'site /

alf site Emergency plans ue prepared and implemented

a) Fresh wasle nol to be disposed at the dumpsite where hio'remediation is being

undertaken. organic wastefrom slaughter hoase,fish mar*el etc" i\tlustrisl

h,aste not to be disposed at the dumpsite, It is to be further eilsured that

inelustrial wilste / E-woste / Lithium bottery is not dumped al the site' llaste

that is being anlaaded at the site should be examined visually for poten'ial

lire sources wlten located, shoald be neutralized with cover material

immediarety, Emergency tipping area to be provided la sa aside frnm the

immediate wor*ing area where incoming loads a! materiat known tu be on

lireorsuspectedofbetngsoconbedeposited,lnspecledanddealtwith.
Adequate compacting of waste to be done to minimize fornmtion al oir or

methailepocketswhichcanlcadtosubsurfoceJireatsite'

b) Methane Gus Detectors (on do*nwind side) to be instatled at site so thfil drea

with high methane concentration can be identiJied and preventive action be

undertaken. Further tempetilture at windrows la be monitored wtth non-

contaetinfraredthermometer(asusedformonilorittghumanhody

temper(rture under COVID circumstonces) und reeords be matntoinedfor any

mt$ordeviatians.Thetemperatareislobeintherangeofj5"Cto59,C.

Treated leuchate / water lo be sprayed on the waste when rise in wmperntura

is observed ut lhe bioremediation site, Suitable mechanism lo be in place'

Installation af ccTY cameras at the site and provkion alfencing &frequent

patrotling to be done for chec*ing unauthotizetl entry at dwnpsite'

c) Arrangements for adequate storage of sand / chemical fire exlitrguishing

merlias such as .foam or powder at site to be made to douse fire fu cose o fire

incident is reported, Ilsage af wastet for dousing lire ta be avoided' Isololion

andallowingrapidnaluralburnoulorsmolheringwitltsoiltobedonefor

dousing dumpsite Jires, Dedicated fire tenders (preterobly chemical

extinguishing media) and adequate fire safety tneasares ore ta be deprted'

specifical$t during summer season when dumpsites lire is more likely to tulie

place. Att mobite equipment or vehicles shoukl be fitted with fire e.rtinguislrcr

and sPotk srestenw
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d)Fireprotectionmeasuresarulsafetyequipmenttobeprovidedtoallworkers

at the site and checked before entry to the dumpsite, lYorkerc to be trainedfor

detection of lire and necessary oction to be taken in case of fite' Periodic

training of workers be conducted in sofe handting of lYaste, PPE's, Health

& SafetY issues etc.

e\ Perioclic mock drills to be conductefl to prevent fire accidents al dumpsites'

Quarterly, Fire Safety and HaZardous Emissions Audits to be conducted'

Further, you are requested to furnish updated information w'r't biomining of legacy

a) List of legacy waste dumpsites in local bodies / corporations.

b) Analysis of various screened fractions i.e. RDF(Refuse Derived ftrel)' fine earth

/ bio earth etc. prior to its disposal / utilization'

c) Preparation of Action plan for utilization / disposal of screened fractions

d) Adequate provisions for leachate treatment'

e) Maintenance of records / documents fbr disposal / utilization of the RDFs or

find earth and other material.

Encl:CPCB directions dt.26th May 2022.

Secretary

rvaste vlz.:-

IFS

JK

Llopy tbr information and necessary action to:-

i. The Member secretary, central Pollution control Board, East Arjun Nagar'

Delhi.
ii. Regional Director, PCC Jammu/Ikshmir'

iii. Environmental Engineer, JKPCC Jammu for information and preparation of

necessary compliance in consultation with RDs' in a time bound manner'

iv. PS to Principal Secretary to Govt. Housing and Urban Development

Department, Civil Secretariat, Jammr-r/Srinagar for information of Principal

Secretary

P.S to Commissioner/Secretary to Govt.. Forest, Environment and Ecology

Pdllution Control Committee

\Y WJammu

Department, Civil Secretariat, Jammu/Srinagar

Commissioner/Secretary.

vl. PA to Chailperson for kind information to Chairperson, JK PCC Janntttt'

for information of
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Wintcr ulllcc: Nover:rber-April
l)ari.,esh Illrarvan, tllatjini,
Ttausport Nlgar, \anval,
Jantrrri.r-1 8000(,
?h. / l: ax.OL9L- i,\7 r,925

Govcrnment ot' Jarnrr:u antl Kashnrir.
J&K Pollution Corrtrol Colnmittee

Summer offi ce: May-October
Sheiklr-ul-Alam cartr!us,
Behind Govt. Silk thctory,
Rajbagh, Srinagar (J&K)-
Ph./Fax.0194-2311165 I 90008

E : members il.

NIe n.ber Sccretary.
Ccntral l,ollution Control Boarcl,
P:rrir,csh Bha*,an, East Arjun Nagar,
Delhi-110032.

No.:
Sub:

Ref:

Sir,

JKPCC/LS/1.--:-:. , I ;., , .- -: , ., . , Date: ];, 07_Z0Lz
Directiotts uttder Section 5 of Environment (Protection) Act, 1986 for impiementation
of the Solicl Waste Management Rules, 2016-regarcling Fire incidents at NISW
Dumpsites- Regd. Updated infornration w.r.t. Bio-mining .
cPc B |etter No. Cp-99/ I 4 3/2 02 I -UpC:-II-HO-C7GB_HO ; a} ; z o_o s_zoz z.

Aplopos to the sllbject and reference quotecl above, updated information w.r.t directions
datecl 27.1.21 regarding statr,rs of Biomining of legacy waste as received from respective
IvlLuiiciprl Corporations and Depafiment of Urban Local Bodies, Jammu / Kashmir is enclosed

herer,vith in the plescribed format,

Encls: i{.s irbo,,,e

Yours Sincereiy,

(K. Ramesh
Mcnr t,ary

JKPCC, nlmu

copy to IIA to chairperson JKpcc for intbrnration of the chairperson.

)lri

/\'

it,'- .' .,1'
r'i. i it ..i' _/t-'

t;
i):)i;t
1 j .,.r''

(,,
1.,

t3
y+"

\,\,-
ii
I
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Direction under Section 5 of the Environment (Protection) Act, 1?86 for enforcemenl of Provisir".

of Solid Woste Monogemenl (SWM), Rules-201 5 regording bio-rnining of legocy woste'

Tob nformolion for remediotion e oc wo duuloled i

lf YeS,

QuantitY of
lvaste being
dumped
(rPD)

I

Has disposal of
legacy waste
been planned in
accordance with
CPCB guidelines
ffn$

Has ieachate
managenlena
systern been
provided (Y/N)

If Y/u n der
co nsideration-
please Attach
Action Plan

Has rernediation of
legacy waste done
(yesNo/under
consideration)

Is fresh
waste still
being
dumped at
the
dumpsite

QuantitY of
waste at
dumpsite (T)

Dumpsite
Iocation

ofName
the City

Department

Yes No Leachate
found

N.AYesNoNo1.20Lakh
MT

Bhagwati

Yes YesAttachedUnder consideration460 TPDYes3.90 Lakh
MT

Kot Bhahval
dumpsite

JammuJammu
Municipal
Corporation

YesYesAfiachedUnder consideration4OO TPDYesAchan
Saidpola,
Srinagar

SriragarSri nagar
ivlu rr icipai
Corporatitln

JarnrnuDirectora te of Urbarr Local
38 Under consideration Work Order lor

bioremediation ol
Katra legacy waste

site allofied, and

taken up.

Tendering f,or rest of
local bodies is under

process.

Yes N/A
Loc:rl Katra Tan-Talab 65000 Yes

Yes N/AUrban
Bod ies,

Jammu
Samba Mandhera 1 6500 Yes 9 Under consideration

5 Unde r consideration Yes N/A
Bhaderrvah I)hran r 000 Yes

Yes N/A
Berain Pattan 50000 Yes 3Z Under consideral ion

Kathua

!t Under consideration Yes N/A
U Sui Chakhar l 5000 Yes

Yes N/A
Akramabad 7500 Yes l0 Under consideration

Doda
Total I tt1

l) recto rx te of U r'ba Loca I Rori Kas Ir tri tr
60 Un der consideration No Action Plan N/A NiA

Dani wa r 9060 Yes N/A N/A
2451,1.1 No N/A Under considerat ion

N/A Un der consideration N/A N/A
S Sofanaman | 5163.2 No N/A N/A

Kerkadal 9336 No N/A Under consideration
Bi behara N/A Under consideration N/A NiA
Paha Sarbal _-5 346.4 No

Takya
R.aazaq Shah

Trali Bala

46[i9.6Tral No 8.5 Under consi,-icrtltiolt N/A

68-sTutir!

Url-:an Local
Bor.!ics.
K-irsh nt ir

I

Page itL \ ..
i-'r

r,r l.
li
\

"q -' ;l-l

12.00lac MT
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ftnnepu,tZ - l(
Jarnmu and Kashmir Pollution Control Commi e

Parrvesh Bhavan. Forest Complex
Transpor't Nagar, Jammu 180006

Silk Factory Road
Rajbagh, Srinagar, 190 C08il

iel - 0191-2476927: mati - rpmDersecrelarylkspcb@gmaif .com

The Commissioner,
Srinagar Municipat Corporation,
Srinagar

No. IKPCC r ,v eff l&Q /QL1Z *S.-/ Dt.:l '07-2a24.

sub:- Hon,bte NGT order dated 15-05-2024 in O.A. No. 543/2024 titted Raja

Muzaffar Bhat V/s Ministry of Environment, Forest and Ctimate Change
(MoEF&CC)

Sir

Ptease refer the subject captioned above. ln this connection, I am to say tltilt

in comptiance to the directions of Hon'bte NGT dated 15-A5-2024, fottowing

members of the Joint committee constituted by the Hon'bte NGT visited the Achan

Landfitt site on 15-07-2A24 scheduled date for the visit :

1) Prof. Sanjay Deshmukh, Department of Life Sciences, Mumbai University.

2) Ghansham Singh, Member Secretary, JK Pottution Controt Committee
(undersigned)

3) Dr. Narinder Sharma, Director/Scientist'F' CPCB, RD Chandigarh.

Mr. Zahoor Ahmed, Additionat District Devetopment Commissioner Srinagar,
Mr. AiiazAhmed Shah, Assistant Commissioner (Revenue) Srinagar (Representative
of DC Srinagar), and Mr. Nazir Ahmed Baba, Chief Sanitary Officer of SMC Srinagar

{representative of Commissioner SMC), atso accorrpanied the visiting members of
the committee at the site.

The Chief Sanitary Officer of SMC Srinagar, Mr. Nazir Ahmed Baba briefed the
visiting members of the committee about the status of action being taken by the SMC
for disposat of the waste at the site. The chief sanitary officer of sMC apprised at
the site that a detail.ed Action Plan has been prepared by the sMC for Bio-
remediation of the legac5, waste accumuiateci ar the srte as wett as for disposat of
daity generated waste of the srinagar city brought at the site. He f urther apprised that
efforts for functional'ization of the 1 MRF/segregator, 2 Leachate Treatment ptants
and 1 septage Treatment Plant, which are non-functionat for quite some time ar the
site are atso under way.

SA,^^-
Page 1 of 2
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During the visit of the Committee, some local resldents aS ats0 the Socrai

Wetfare Commlttee, Zoonimar Srinagar, atso submitted a memorandum to tne

vi$iting members of the committee at the site in which the said wetfare committee

among other issues also pointed out that the dumping site is originatty a heritage site

i.e. Bagh-i-shagufa and the area is actualty the wettand {copy of the representation

encl.osed).

ln this connectiofi, you are requesteci to kinclty share the Action Ptan prepared

bySMCforBio.remediationofthetegacyWasteaccumu[atedatthesiteasalsoStepS
and measures being taken for functionatization of the existing waste processing

facitities / setting up of additionat waste processing facitities at the site to zero down

tandfilt as the same is required for final.ization of Report to be submitted to Hon',b[e

NGT in the aforesaid O'A.

Yours faithf u[tY,

L- d I i.':i.i
'-':tf+i t/rr{ i.

(GhansfiSmSihgh) JKAS

Member Secretary :, ). -, *l,,
JKPCC

Copy to :-

1) Financiat commissioner (Additionat chief secretary), Forest, Ecotogy and

Environment department, Civit Secretariat, J&K, Jammulsrinagar for kind

information.
2) The commissioner/secrelary Io Government, Housing and

Devetopment Department, civit secretariat, J&K, f or favour

information.
3) The Divisional eommissioner, Kashmir for favour of information'

4) The Deputy Comrnissioner, Srinagar f or information'

Urban
of kincl

Page 2 cf 2
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lfr sRINrt(i;\R ll{l rNl('ll'Al, ('{}RPoRA'l'lo#sf--r
SRINAGAR
\t\'Nl fir{\rQl\1\

()trfl(.n (}r THf,
Kumn Nrgnr. Srintrgnr. Ii'mai

(:(rMMltlsloNIR'
l' crrmmissiollcr-smcrn)jk' gnv' in

H[#ffi*

No: sMC/cso/s wM ot lktA/l
Uated:6ftf2A24

I'he Member Secretarl,.
Jamntu & Kashmir Pollution Control Committee,
Jarnmu.

Subject

Refbrence:

Hon'ble National Green Tribunal order dated 15/5/2024 in OA No'

5$/2A24 fitled Raja Muzaffar Bhat v/s Ministry of Environment,

Forcst and Climate Change (MoEF&CC)

Your No. JKPCC/NGT1241|447-51 dated 23/712024 followed by No'
J KPCCNGT 124 I 3 593 -97 dated 3 I 8 /2A24.

Sir.

Apropos to the subject cited above and as desired, a detailed report along
uith requisite annexures is attached herewith for favou of firrther course of action
into the mafier.

Yo faithfully

Joint
Srinagar Munic ipal Corporation.

Copy n:

Commissioner, SMC for information.

{

516



SRINAGAR MUNICIPAL CORPORATION

CCI:trplin:ree R*p*rtt SoIiE! lYaste tYlanagemcnt Acti** Plan $rinagar jl{unieip*l
{.*rp*riltion {$SIC):

1. Executive Summary

This report outlines the comprehensive action plan prepared by Srinagar Municipal
Corporation (SMC) to address legacy waste remediation at the Achan dumpsite and
functionalization of existing and proposed waste processing facilities. The plan aims to
achieve 100% scientific processing of municipal solid waste in alignment with Solicl
Waste Management Rules 2016 and Swachh Bharat Mission 2.0 guidelines.

2. Current Scenario

2.1 Population and Waste Generation

- Current estimated population (2029:15.50 lakhs

- Projected population (2026): 16,69,168

- Current waste generation: 600 Tonnes Per Day (TPD)

- Projected waste generation (2026):918.04 TPD

- Per capita waste generation: 550 grams/day

2.2 Waste Composition

- Wet waste: 60% (360 TPD currently, projected 459.02 TpD by 2026)

- Dry waste: 40% (240 TPD currently, projected 459.02 TpD by 2026)

2.3 Existing Processing Capacity

- Total processing capacity: 150 TPD

- Wet waste processing: 50 TPD (Composting)

- Dry waste processing: 100 TPD (Material Recovery Facility)

Implementation Phase: Proposal for out sourcing existing Wet waste processing and
Dry waste processing is been and being shortly tendered.

TFJ

P*gc 115

t,*.0
T'6@,, SRINAGT.
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t,t+tSRINAGAR MUNICIPAL CORPORATION

3. Legacy Waste Remediation at Achan Dumpsite

3.1 Site Assessment

- Total quantity of legacy waste: 11 lakh MTs

3.2 Action Plan

a) Preparatory Phase:

- Contour survey completed with assistance from NIT Srinagar

- DPR prepared for estimating quantity, volume, and waste characterization (Copy of
DPR attached as Annexure A)

b) Implementation Phase:

- Estimated cost: Rs. 60.50 Crore (@ Rs. 550/MT for 11 lakh MT)

- Technology: Bio-mining/Bioremediation

c) Current Status:

Tendered (Tendered opening on 06 Aug2024 (Copy RFP and tender document attached
Annexure B)

- Timeline: To be completed by 2027

4. Additional Proposed and approved waste processing Facilities under SBM 2.0

a) Proposed Plant or Upgrades: Composting Plant

- Target capacity: 459.02TPD

- Estimated cost: Rs. 52.79 Crore

- Timeline: May 2026

- Current status: DPR under Process

4.2 Material Recovery Facility (MRF)

a) Proposed Upgrades:

- Target capacity: 459.02TPD

- Estimated cost: Rs. 39.02 Crore

SRINAGAR
':r FJ Er.!| n ry ?!t tsrr ,:1+i' t. | ;: .

Pag* 2l5
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tAuSRINAGAR MUNICIPAL CORPORATION

- Technology: Advanced sorting and recycling equipment, RDF production unit

b) Current Status:

- DPR under Process

V
4.4 Scientific Landfill

a ) Existine Infrastructure :

- 3 lundf,ll r.lE ,! 3gh*. site (2 capped, I operational)

b) Proposed New Cell No.4:

- Capacity: 5 lac MTs

- Estimated cost: Rs. 29.50 Crore

- Technology: Engineered sanitary landfill as per SWM Rules 2016

c) Current Status:

- Letter of Intent (LoI) under process

(Copy RFP and tender document attached Annexure C)

4.5 Garbage Transfer Stations (GTS)

a) Proposed Facilities:

- Number of GTS: l2

- Total capacity: 367.22TPD

- Estimated cost: Rs. 16.56 Crore

b) Current Status:

- Tender for 3 initial GTS tendered and Letter of Intent (LoI) under process

(Copy RFP and tender document attached Annexure d)

4.6 construction & Demolition (c&D) waste processing Facility

a) Proposed Facility:

- Capacity: 125 TPD

- Estimated cost: Rs. 7.5 Crore

b) Current Status:

- DPR under preparation

sRINAGAR
':r Fr ErTt r_i rr i{ tt'F4 I :: +i ,. | ;1.
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SRINAGAR MUNICIPAL CORPORATION

5. Establishment of Composting Shed: To establish a composting shed for efficient
windrow composting in Srinagar, ensuring the process is not hindered by the region's
climatic conditions. (copy of work order attached Annexure E)

6. Anti-Odour Measures at Achan Landfill Site

The Srinagar Municipal Corporation (SMC) is utilizing anti-odour substances to control
and mitigate bad odours at the Achan landfill site.

(Copy of purchase order attached Annexure F)

7. Additional Measures for Improving Waste Management

- Installation of 3000 color-coded litter bins

- Deployrnent of 13 underground bins

- GlS-based Integrated Waste Management System

- GlS-based Integrated Waste Management System

8. Enforcement and Compliance

8.1 SWM Rules & Bye-laws Enforcement

- Offences compounded to date: 396

- Amount recovered: Rs. I 1.50 Lakh

8.2 Waste Collection

- Current status: I00% Door-door waste collection

- Target: Achieve 100% segregated waste collection by october 2025

- Strategy:

* Intensive awareness campaigns

* Incentives for compliant households/commercial establishments
* Penalties for non-compliance

The successful implementation of this action plan will transform the solid waste
management scenario in Srinagar, ensuring 100% scientific processing of municipal

SRINAGAR
a tt'Frt I ': +:' r. , ::i.

l},*ri*415
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SRINAGAR MUNICIPAL CORPORATION tt*
SRINA6AR?IFUgflI'? ?+r'ts{ r': +i ,. | ",

solid waste by 2026. Regular monitoring, timely fund allocation, and stakeholder
engagement will be crucial for achieving the set targets.

Acchan landfill Site:

Name of Dumpsite Acchan

Co-ordinates of Dumpsite Latitude: 34.123938

Longitude: 74.785424

Distance from the town l0 km, (Avg.)

Area of dumpsite: 123 acres

Start date of dumpsite 1 985

Category Open dump site

Incoming waste quantity 600 MT/day

Accumulated waste quantity I I lakh MT Approx. (Now at Achan)

Weighbridge available at dumpsite 1

Access road Yes

sanction for Land rransfer for waste Management Facilities:

The transfer of state land measuring 516 kanals and,27 marlas, identified as No. 417,
located at Saidapora Achan, Tehsil and District Srinagar, from the Revenue Department
to the Srinagar Municipal Corporation (SMC) for the installation of mechanical
composting facilities and the dumping of city waste, has been sanctioned as per Order
No: REV(NDK)102 of 1985.

Additionally, an extra 385 kanals and 13 marlas of land have subsequently been
transferred to the SMC for the same purpose.

(Copy land transfer documents attached Annexure G)

il.u1t r 515
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fr nne /-t4>q - ry
Jammu and Kashmir Pollution control commifiee 

-Parivesh Bhavan. Forest Complex ll SitX Factory Road

Transport Nagar. Jamrnu 180 0OO ll najoagn Snnagar, 190 008

I ei . 01 91 -247$927 nlarr - !r:9r1:Dersecretanyiksocb@gmail com

The Deputy Commissioner,
Srinagar

No. JKPCC t F,l{,,1- ltlll '{{,,1- Sd' Dt' "}} -07-2a24'

Sub:- Hon,bLe NGT order dated 15-05-2024 in O.A. No.543/2024titted Raja

Muzaffar Bhat V/s Ministry of Environment, Forest and Clirnate Change

(MoEF&CC)

Sir,

Piease refer the subject captioned above. ln this connection' I am to say

that in compliance to the directions of Hon'bte NGT dated 15-05-2024, fottowing

members of the Joint Committee constituted by the Hon'ble NGT visited the

Achan Landfitt site on 15-A7-2024 scheduied date of the visit:

1) prof . Sanjay Deshmukh, Department of Life Sciences, Mumbai University.

2) Ghansham Singh, Member Secretary, JK Pottution Controt Committee

(undersigned).

3) Dr. Narinder Sharma, Director/Scientist'F'CPCB, RD Chandigarh'

Mr. Zahoor Ahmed, Additionat District Devetopment Commissioner

Srinagar, Mr. Aijaz Ahmed Shah, Assistant Commissioner (Revenue) Srinagar

(Representative of DC Srinagari, ancl Mr. Nazir Ahmed Baba, Chief Sanitary

Officer of SMC Srinagar (representative of Commissioner SMC), and Mr. Abhijeet

Joshi, Regionat Director JKPCC Kashmir atso accompanied the visitin$ members

of the committee at the site.

The Chief Sanitary Officer SMC Srinagar apprised the visitin$ members

that tand measuring about 902 kanats was attotted to the Srinagar Municipat

Corporation in the year 1986 for estabtisl'rment of Waste Treatment Facitity at

Achan and attotted tand is currentty in use and occupation of SMC.

During the visit of the Committee, some tocal. residents as also the Sociat

Wetfare Committee, Zoonimar Srinagar, atso submitted a memorandum to the

visiting members of the Committee at the site in which the said wetfare

committee among other issues atso pointecl cut that the dumping site is originalty

a heritage site i.e. Bagh-i-shagufa and the area is actuatty the wettand (copy of

the representation enctosed).

"6k 
-
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You are therefore, requested to ask the AsSiStant COmmissiOner Revenue

Srinagar / SDM concerned to furnish the fottowing information :-

1. The totat Land allotted to the SMC for estabtishment of waste management

facitity at Achan Landfitt site as per the revenue record.

2" Number of the villages fatting adjacent to the site, their names and number

ofthefamilies/popul.ationresidinginthesevitlages.
3. The status of the attOtted tand to the sMc as recorded in the Record t-rf

Rights (ROR) anci Annuat Becorcls of ti-re Saicl v;ttage along with revenue

record.

Yours faithfuttY,

t:eJ-fu&-.--*^r,
(G h a n Sfi'b mlSi n gh ) J KASf

Member Secretary ;l3 .? : *
JKPCC

Copy to :-

1) Financiat Commissioner (Additionat Chief Secretary), Forest, Ecology and

Environment departmerrt, Civit Secretai"ial, J&K. Jammui Srinagar for kincJ

information.
2) The Divisionat Commissioner, Kashmir for favour of information.

3) The Commissioner, Srinagar Municipat Corporation for favour of

information.

Page 2 of 2
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You f aithtulty
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De

nagar
Commissioner

A n^Q-+Lra'- 11

Government of Jammu and Kashmir
Office of the Deputy Commissioner / District Magistrate Srinagar

(Amar Niwas Gomplex Tankipora Srinagar)
Em aii : dcsqr-ik@n ic, i n, Ph, /F ax: 0194 -247 7 033 12452182

Chairman,

Pollution Control Committee,

Srinagar.

No:- DCS/ARA(g01 \2024t i 1 I Dated:- 2*q 
")512024

Subject: Hon'ble NGT order dated: 15.05,2024 in O.A. No.54312024 titled Rala Muzaffar

bhat Vs Ministry of Environment, Forest and Climate Change (MoEF&CC).

Ref : N o. J KPCC/N GI 124 I 452-56 d ated : 23 .A7,2A24

Sir,

Apropos the subject and referece cited above, the requisite information as received

from tehsildar Eidgah vide No. 676/OQll-EG/24 Dated: 12,08.2024 is hereby enclosed for
your kind perusal,

EB cu-scanner
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Government of .Ja'mmu ilnd Kushmtr

OFFICE OF THE TE}'ISILDAR EIDGA}t SRINAOAR

The DePutY Commissioner
Srinagar.

Nr, - l?l loQffEolzl Dated: - [ -o*-zo':+

subiect: Honblc NGT order Dated: 15lo5l2o24 in o.A. No. 543/2024 Muzafiar Bhat
- vs Ministry of Environment , Foresi and climate change ( IvloEF&'CC)'

Sir,

ln reference to your olTice letrer No. Dcs/ARAltgoll2o24l4o6-4o,7 Dated:

y IAT fi0p4, the point wise reply to rtre reqirisiie it fot*ation ai desired is as under:

1. 515 Kanal O7 Marlas under Khasra No 417 vide Covt ordcr No' Rev (NDK) lO2 of

1985 Dated: 27/O3l1985 vide mutation No' 563'

o

No of Viltages falling adjacent to the sitc

No. of Families PoPulatitln residing in thcsc
vil

3. Status of land as per ROR and as perJamabandi is litate l.iinrt. 1 E.xtril(tr iinr it:sccl)

Hence for favor of further necessary action.
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Nt ,,
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ofName
village

63521300Saidapora

3356Sangarn 700

175483558Z*onimar

973190,Dedmaribagh

1479311Shungljpora
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